
It is submitted that Government Order (G.O.) No- 292/Teh-11-2025-04 (3f1)-2015 

Dated- 19 June, 2025 is not available in English. 

The original copy of the said Government Order is available in Hindi only, which 

has been uploaded accordingly for reference and record. 

Submitted for kind information.
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W w EE 33 
i 11.07.2023 & seav-&1 4 State specific disasters & 

Items Norms of Assistance | 
‘State specific disasters within the| 
local context in the State, which are| 
|not included in the notified list of 
\Cisasters eligible for assistance| 
{from SDRF/NDRF, can be met from 
‘SDRF within the limit of 10% of the| 
annual funds allocation of the| 
iSDRF. 

« Expenditure is to be incurred from| 

SDRF only (and not from NDRF), 
as assessed by the State Executive 

Committee (SEC). 
The norm for various items will be| 
the same as applicable to other| 
notified natural disaster. as listed 
above. or 

In these cases, the scale of relief 
assistance against each item foi 
local disaster should not exceed the| 
norms of SORF. 
The flexibility is to be applicable 
only after the State has formally, 
listed the disasters for inclusion and| 
has notified transparent norms and| 

guidelines with a clear procedure 
for identification of the beneficiaries| 
for disaster relief for such local 
disasters, with the approval of SEC. 
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A State Government may use up to 10% fund of the annual allocation of 
the SDRF for providing immediate relief to the victims of natural 
disasters that they consider to be "disasters’ within the local context in 

the State and which are not included in the notified list of disasters of 
the Ministry of Home Affairs (MHA) subject to the condition that the 
State Government has listed the State specific natural disasters and 
notified clear and transparent norms and guidelines for such disasters 

with the approval of the State Authorityie. the State Executive 
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Committee (SEC). Any amount spent by the State for such disasters 
over and above the ceiling would be borne out of its own resources and 
would be subject to the same accounting norms. 
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